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THE MINISTER OF STATE OF THE
MINISTRY OF LAW AND JUSTICE (SHRI
RAMAKANT D. KHALAP): (a) to (c) Yes,
Sir. The information was immediately
conveyed to the State Licensing Authorities of
Rajasthan and Maharashtra in which State the
manufacturer is located. The State Licensing
Authorities of Rajasthan and Maharashtra
carried out necessary investigations. Based on
the results of analysts of the sample taken, the
Licensing Authority of Maharashtra State
suspended the permission for manufacture for
20 days w.e.f. 11-10-96 to 30-10-96. The
State Licensing Authority of Rajasthan has
also sent the sample to Central Drugs
Laboratory, Calcutta who passed the sample
for all tests except one which was not
performed. The State Licensing Authority of
Rajasthan has been advised to take further
necessary action.
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Indigenous Medicine for Cerebral Malaria

4066. MISS SAROJ KHAPARDE:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether it is a fact that some of our
Research Institutes have developed an
indigenous medicine for the treatment of fatal
Cerebral Malaria;

(b) if so, the details thereof; and

the medicine will be
market at reasonable

(¢) by when
available in the
prices?



